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THE MlNJSTBR. OF STATS. IN THE 
DBPARTMBNT OF SURPACB TRANS. 
PORT (SHRI RAJBIH PILOT) : (a> Tbe 
developmeot and mliot eDanco 01 roads io 
Deihl iDcJudiog provision of measur es for 
safety and convenience ror pedelt~iaDs is 
the responsibility of several aleoclel like 
tbe Public Workl DepartmeDt of Delhi 
Administrat ion, Municipal Corporation of 
Delbi New Delbi Municipal Committee 

, d' and the Delbi Traffic Police. Accor 101 

to i"formation received from those 
agencies, all main roads io Delhi are pro­
vided with Zebra crosslnls, while foot-over 
bridalS or lub-ways have been provided at 
'lome important locations. Silnal~ have 
also been provided' for the pedestrians at 
stgnalised intersections. However all roads 
fo Delhi arc not provided with above 
safety measures. 

(b) Yes. Sir. Walk.path, on certaio 
roads are encroached upon. However. 
relutar operatioDs are carried oat to 
remove these. 

(c) (I) New Delhi Municipal Com­
mittee bave proposed to construct twenty 
Sub-ways for Pedestrians in Its area. 

(iI) Removal of encroacbments/obstruc­
tions/ ver-dors wberev cr tbey exist or como 
up. 

(iii) Pavina or foot .. paths subject to 
availability of fundle 

(iv) Provision of guard raililll wherever 
essential. 

(v) MarkinS of Zebra crossin,s. 

(vi) Provision of speed breakers 
wherever essential, 

(vii) Delhi Traffic Police by regulation 
and enf-orcement work tries to give clear 
rjabt of way to Pedostrians at important 
IDtorsections. Help of Traffic Wardens, 
who .re selected citizens. voluDteers from 
Nat.Jonftl Sorvice Scheme, Home Guards is 
taken in tbis work. 

(viii) Road Safety education through 
lectures, demonstratio'ls, distribution of 
litorature, press, radio and T.V. etc. is 
.ivcn to both motorists and. Pedoltriuu by 
Otllai Trafllc Polioe to tralD' tbOlD ia pro-

per use of rOAd~, Attention Is also IlvCD 
to children education In road safety. 

Re •• reh Work Destroyed by 
Termites In J.N. U. 

6132. PROF. RAMKRISHNA MORB: 
SMRI NARAYAN CHOUBBY : 
SHaI KAMLA PRASAD 
SINGH: 
SHRI D.N. REDDY : 

Will the Miniter of HUMAN 
RBSOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Oov'~rl1ment are aware 
that valuable research work of a number 0' scbolars accomplished after years of 
efforts has been completely destroyed by 
termites at tbe Academic and Evaluation 
Branch of th e lawaha rIal Nehru Un iver. 
sity ; and 

(b) if so, the dotails thereof an~ what 
action bas been taken to ensuro safety of 
tho valuable records? 

THB MINISTER OF HUMAM 
RESOURCE DEVELOPMENT AND 
HOME AFftAJRS (SHRI P.V. NARA­
SIMHA R.AO) : (8) and (b) According to 
tbe Information furnished by tbe la~ahar­

Jal Nehl u University. no research work hal 
heen destroyed. However, on acccunt of 
seepnge in waifs. some damage was caused 
to 1 2 M.Phii. dissertations and 4 Pb.D. 
theses, which were stored in a built-in cup­
board. Additional copies of these documents 
are available with the University. 

The University has provided alternate 
storale facil ities ror the research papers • 

.. , Steps have also been taken to control 
pests like termites to ensure safe ty of tho 
papers and documents in tbe custody of 
the UniversitY. 

Fin8DCJal Asslst.Dee to Central 
Council for Researell Ia 

A)'arYeda & SJd4ba 

6133. 5HRI DINESH OOSWAMI : 
Will tbe Minister of HEALTH, AND 
FAMILY WELFARE ,be plea.od to 
stato ; 
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(a) the quantum of financial assistance 
pro~ided by GO\1emment to the Central 
Council for Research in Ayurveda and 
Siddba and bow tbey are accountable to 
Government and whether any periodical 
evaluation is done; 

(b) whether some irrclularities have 
come to tb ~ notice of the Government 
during the last couple of years in the 
matter of ad·hoc appoiotment of Uirector8 
of the Council, if so, what action was 
taken; and 

(c) whether any procedures for 
appointmtnt and removal of such Directors 
is under consideration of the Government 
and if 80, the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) During 
1985.86, a sum of Rs. 4.19 crores was 
provided to the Central Counci' for 
Ref4earch in Ayurveda and Siddbrt by the 
Ministry of Healtb and Family Welfare. 
The quantum of financial assi9tanc~ varies 
from year to YC9l. The Ministry is 
represented on the Governing Body of the 
Council. The Government has also· the 
powers to issue directives to the Council. 
Annual Report and Audited Statement of 
Accounts are presented to the Parliament 
throu,h the M~ni!'ltry. 

(b) & (c) No irregularities have come 
to the notice of the Gove-roment in the 
matter of ad-hec appointment of Director 
of the Council. The Director waCJ 
aJ)po;nted 00 ad ... hoc ba~is on 31.5.82 by 
the President in eXercise of tbe powers 
vested in him under the Rules and 
R.elulations of the Council. This ad-hoe 
appointment ""as terminated by the 
president on 14.12.1984. Director of 
the Council is appointed by the Gov ~rninl 
Body with the prior approval of Central 

oovc:rnment. 

Vie of Godavari Water. 

6134. SHRl M. SUBBA REDDY: 
Will the Minister of WATER. R.BSOURCES 
be ploased to state; 

(8) the quaDt~m of tbe wafer 
resources of the river Godavari belD~ 
utilized by the various States at present, 
State-wise ; 

(b) what is tbe percentage of water 
beiD' utilized vis·a-vis the quantum goin\ 
into the sea ; . 

(c) whether anY comprehen1ive 
proposel (or utilization of these waters is 
being formulated; and 

(d) whether Polavaram project wi)) be 
cJeared by the Central Government to 
utilize the water which is going wast~r ? 

THE MINISTER OF WATER 
RESOURCES (SURI B. SHANKARAN. 
AND): (a) to (d) The various basin 
States have plans to utilise Godavari 
waters in terms of the decision of the 
Godavari Water Disputes Tribunal (1980). 
The National Water Development Arer.cy 
set up by the Government of India is also 
in\-estiaating schemes for optimum 
development and utilisation of the water 
resources of the peninsuJaru rivers 
ir.cluding the Godavari. Even after 
completion of all projects certain flood 
flows of the Godavari will discharge into 
the sea. 

On the Polavaram Projel!t on the 
Godavari submitted by th e Andbra 
Pradesh Government the Central Water 
Commission has sought clarifications from 
the State Government on "arious aspects of 
project Planniol. Cl earance to tbe 
project would be considered OD receipt of 
full information from t.be State Govern. 
mente 

Central AssistaDce for Irrigation 
Projects 

6135. SHRI PRAKASH V. PATIL: 
Will the Minister of WATER RESOURCES 
be pleased to .tate ! 

(a) whether it 18 • fact 'that the 
Centre is contempt.tinl to aive direct 
assistance to States for 'completloa 
hDport~Dt itrl .. tioD F0Ject. ; 




